
 

 

 

 

 

 

 

 

 

The Tripura Medicare Service Persons and 

Medicare Service Institutions (Prevention of 

Violence & Damage to Property) Act, 2013. 

(Tripura Act No. 5 of 2013) 

 

 

 

 

 

 

 



 

 

 

 

 

 

 

 

 

 

 

 

 










